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Indians ~iving in U. K.

2833. SHRI JYOTIRMOY BOSU:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

• -,i
- ,;:;ilbh :,whether the condition<~'(;*~ -""'c

-- Indiansr mb U.K. are far from satis, ~ :.."
..., ..:::-~factory; and .

(b) if so, the steps taken in the
matter- by 'the Government to nave WJ
p¥Oper· understanding in ~:uvde:r,;.•.•,td
safeguard the interests of .ilhili!ins&-
there?

,,; ~~ (::1'
THE MINISTER OF EXTER'NAi:i ,

AFFAIRS (SHRI ATAL BIHAHr VAJ~f'-
PA YEE): (a) By and large Indians-j
living in the U.K. are able to live 'arWr
work in peace and without serious dis,oq
ability. Some of them may encounter
certain prejudices . such as discrimina.
tion on the basis of colour or difficul-
ties in' bringing their dependents into ~
the country but it would not be cor-
rect to make a sweeping generalrsa,
tion by describing their condition as
"far from satisfactory".

(b) The Government of India keeps
a close watch on the welfare of Indian
citizens residing in the U.K. and takes
appropriate action wheneve- necessary
to try and safeguard their interests to
the extent - possible.
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Beds ill Dtillti 1

2836. SHRI KANWA
Will the Minister of Hi
FAM.tLY WELFARE b
state:

(a) total number 01
in Government hospit

(b) are Governmen
fact that there is a gr
beds in Delhi hospital
larly for T.B. patients-

(c) if so, what ste
propose to take to
number of beds and
facilities to the patient
the next three years;

(d) the details of ne
dispensaries including
Unani to be opened in
years?

THE MINISTER: OF
FAMILY WELFARE (S
RAIN): (a) Total nu
available in the Union
Delhi are 11.050.

(b) There is no short
Delhi Hospitals as the 1)

ratio in Delhi is 2.6 bed
pulation as against the
national average of 1 bed
population. Total numbe
available in Delhi Institut]
which is also considere

•t

(c) and (d), In order to
pjesent bed population ra
5th Five Year Plan, theri
sal for addition of. 2500 b
in Shahadara, 50.0 beds i
500 beds in the existing
make up for the delicie
beds for new' resettleme

Strikes, Gheraos, Loc
Retr~_n_chment~

2837. SHRI KANWAR!
Will the Minister, of' PA~
R'Y AFFAIRs.. AND LA
pleased to' state:' ,

(a) the number of strl
State In _-tpe last ,4 mon

·'r D:




